
17.04.2018                            J- 1       PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

COURT NO. 25 
HON'BLE MR. JUSTICE J.R.MIDHA

1. CM(M) 750/2017 SHWETA GULATI TANMAYA MEHTA, ANUNAYA MEHTA
   CM APPL. 25674/2017 VS. JITIN GULATI RESPONDENT IN PERSON

COURT NO.35  
HON'BLE MR. JUSTICE A.K.PATHAK

AT 10.30 A.M.
1. CRL.A.154/2014 PAPPU KUMAR & KALLU RAJNI SINGH,MEENAKSHI DAHIYA

VS STATE 

2. CRL.A.558/2016 DEEPAK SHARMA RAJNI SINGH,MEENAKSHI DAHIYA
VS STATE 

HIGH COURT OF DELHI REGISTRAR(LISTING)
16.04.2018



17.04.2018                                FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

        COURT NO.  24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

21. O.A. 21/2018              HARISH KUMAR BHALLA          SHILPA CHOHAN, RAMAN DUGGAL    
    I.A. 2433/2018            Vs. MANNU TALWAR             AKSHAY CHOUDHARY, ARUN KUMAR       
    I.A. 2434/2018                                         PANWAR                             
    In CS(COMM) 22/2015                                                                 

*******         
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